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Shri S8.Duggal, Cémnszl for the
applicant.

Heard.  On perusal of the 0.A., it
is sesn that thera‘is ne ihpugned.arder
against which the present applicatisn has
been filsd., There is enly an apprehansie

ananel. -
ﬁi the kends eof the applicant that some
letter is intended to be issued by the
raspandents fear %ecovering a sum ef ®.8,000
and edd. After carsful perusal af the
abeve, we find that the applicatian is

Excwa, 5l
prematuLe and declmedt

N (TsSe Dberel) (DeKeChakraverty)
Member(J) Member (A)




